NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 497/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Tata Power Green Energy Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
edan sl Y
'{/5 A2k tasher, “

ORDER
CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.

SD/' SD/'

V. NALLASENAPATHY B.S.V. PRAKA'SH K'UMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 496/(MAH)/2017

CORAM; Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Pool Vadi Wind Farm Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
T W
/L k2B Cachocs, B
ORDER

CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

Atrequest of the parties, list this matter on 16.1 1.2017.

SD/- SDJ-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 495/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Nivade Wind Farm Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
Dol Lejedhyett W
‘j/L A st Pﬁ'J\U"’ -
Hnnasdlaon Tosk
ORDER

CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.

SD/- SD/-
V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 494 /(MAH) /2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Supa Windfarm Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S.No. __ NAME DESIGNATION SIGNATURE
Coluas i-jné(l—f»{rdq /}&“
\ / L Azk b Padves 2

ORDER
CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.

SD/- SD}-
V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)
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SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 493/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Tata Power Renewable Energy Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
‘I'/L ALR b tahnisn p

ORDER
CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.
SD/- SD/-
V. NALLASENAPATHY B.S.V. PRAKASH KUMAR

Member (Technical) Member (Judicial)
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.A. No. 492/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: The Tata Power Company Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
R lun QﬂjﬁﬁLyﬁhh4 ééd:
1/l Az BY Parber 2
ORDER

CSA 492/230-232/NCLT/MB/MAH/2017
CSA 493/230-232/NCLT/MB/MAH/2017
CSA 494/230-232/NCLT/MB/MAH/2017
CSA 495/230-232/NCLT/MB/MAH/2017
CSA 496/230-232/NCLT/MB/MAH/2017
CSA 497/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.

SD/- SD/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)
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